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SUPREME COURT OF INDIA 
  

Shanti Builders & Consultants 

  

Vs. 
  

State of Punjab 

  

C.A.No.331 of 2005 

  

(Markandey Katju and Asok Kumar Ganguly JJ.)  

  

27.10.2009 

  

ORDER 

  

The case was called over twice. But none appear for the parties.  

  

The appeal is dismissed for non-prosecution.  

  

  


